WA
BY CIRCUIATION G’_é

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH
ALLAHABAD

Review Petition No. 55 of 2001

In

Original Application No.1360/2000

Allahabad this the fé[ —~ day of _August, 2001

Hon'ble MroSoKoIcr NaqVi’ Member (J)

Makhan Lal Jaisal e olelsiela P@ti tioner:

By Advocate Shri Ram Chandra

Versus

Union of India and Orse. eeecce e Resmndents

ORDER

BY Hon'ble t‘erSQKoIo NaqVi. Member (J)

On perusal of review p tition, it is found
that the grounds raised now, have already been dealt
in the impugned order. There is no patent mistake

of law or on factual side. No force in the review

o«

Member ()

éetition, re jected accordingly;

MM/



